
ACT No. XXXII 

(Received the assent of the Governor General ort the 9th 
September, 1926.) 

An Act further to amend the Administrator General's Act, 
1918. 

HEREAS it  is expedient further to amend the Adminis- 

)t 1913. 
W trator General's Act, 1913, for the purposes hereinafter 
appearing; It is hereby enacted as follows :- 

]I. This Act may be called the Administrator General's Shorttit12 

(Amendment) Act, 1926. 

2. I n  sections 9, 31 and 37 of the Administrator General's sectlons Ainendnirntn 9, 31 01 
and 37 Act I11 

,i 1913. Act, 1913, for the words " one thousand " the words " two of 191a 
thousand " shall be substituted. 


